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Code of conduct for Air India
personnel posted abroad debarring
employment of their sons
and daughters in local
offices of Air India abroad

4790. SHRI DIGAMBER SINGH :
Will the Ministry of TOURISM AND
CIVIL AVIATION : be pleased to
state : (a) whether following the
practice obtaining on the side of Ministry
of External Affairs barring the Officers
posted in Indian Missions abroad from
gétting their sons/daughters who travel
on State expense along-with them, from
getting them locally employed in the
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Misgsion, his Ministry or Air-India has
laid down any code of conduct for lhelr
officers in this behalf; and .

(b) if so, details thereof and if not,
the reasous therefor ?

THE MINISTER OF STATE OF
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI KHUR-
SHEED ALAM KHAN) (a) and (b)
Information is being collected and will
be laid on the Table on the Table of
the Sabha.
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